JI TEM NO 37 + 56 COURT NO. 10 SECTION Xl | A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).33720/2011

(From the judgenent and order dated 15/07/2011 in AS No.2090/1998 of
The HI GH COURT OF A. P AT HYDERABAD)

SI NGARENI COLLI ERI ES CO LTD. TR. GEN. MGR. Petitioner(s)
VERSUS
J. V. KI SHORE KUMAR & ORS. Respondent ( s)

(Wth prayer for interimrelief )
W TH

SLP(C) NO. 34980 of 2011
(Wth prayer for interimrelief and office report)

Date: 16/12/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR JUSTI CE H. L. GOKHALE
For Petitioner(s) M. Ataf Ahmad, Sr. Adv.

M. P. Parnmeswar an, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.

(Par deep Kunar) (Renu Di wan)
Court Master Court Master



